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Sir,

Smti Jayashrec Bora,
loint Regrstrar (Vigilancc),
Gauhati High Court,
Guwahatr.

Shri litu Mani Barman,
District & Sessions ludge,
Goalpara.

Station leave permission.

Letter No. DIG14BST Datcd 24.09.2024.
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)l^
Dated Guwahati, the @ Septemb er,2024.

Yours faithfully,

Wrth refercncc to thc abovc, I am directed to inform you that you have beengranted station reave permission, with tte omciii vehicre, at own cost, from theevening of 27 'og '2024 tilr the morning or so.og,zoz4. The Addr. District & scssronsJudge' Goarpara, and in his absence, Civir Judgc senior Division, Goarpara, and in her absence,the Chief Judiciar Magistrate, Goarpara, and in his unr"n.., *no"rcr in charge of chref Judiciall4agistrate, Goarpara sharr rcmain in charge of your Court ano om." during your absence.
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The Projcct Managcr, Gauhati High Court
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